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{Shriniti Indita Gandhi]
cally paralysed, Belated cfforts to per-
soade the Islamabed regime to take some
step which would lead to & lasting solution
féll on deaf cars.

The wrath of the West Pakistan Army has
been aroused becauss the people of
Bangla Desh have stood and struggled
for vahaes which the Army is unable to
comprehend and which it bas suppressed
in every province of Pakistan,

As the Mukti Bahini's effectiveness n-
creased the West Pakustan Army became
more desperate. Qur tradition 8 to stand
not with tyrants, but with the oppressed and
so the anger has been turned upon us.

West Pakistan has escalated and enlarged
the aggression against Banlga Desh into
full war against India. War needs as much
patience and self-restraint as does peace.
Military regime of West Pakistan will go
all out to sow suspicton and rumour in the
hope of fomenting communal tension and
internal trouble, Let us not be taken in
by therr designs. We must maintain unity
and a sense of high purpose.

We should be prepared for a long struggle.
High production, agricultural and industrial,
is the foundation upon which defence rests.
The courage and fighung capability of the
jawans have to be backed by the dedication
of the farmer, the worker, the technician
and the trader. The business community
has a special responsibility to resist the temp-
tation 1o heard or to charge higher profit.
Artists and writers, teachers and students—
the nation looks to them to defend our ideals
and to keep high our morale. To the women
of aur country 1 make special appeal to save
every possible grain and rupee and to avoid
waste. The sacrifice of each of us will build
the nation’s strength and enduring power.

We have stood for peace, but peace itself
hat {0 be defended. Today we are fighting
to safeguard our territorial integr and
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national honour. Above all, we are fighting
for the ideals we cherish and the cause of

peace.

11.06 hrs.

RESOLUTION RE. PROCLAMATION
OF EMERGENCY

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
BLECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND  BROADCASTING
(SHRIMATI INDIRA GANDHI) : I beg
to move :

“That the House approves the Procla-
mation of Emergency issued under article
352 of the Constitution by the Presideat
on the 3rd December, 1971.7

MR. SPEAKER : Resolution moved :

“That the House approves the Procla-
mation of Emergency issued under article
352 of the Constitution by the President
on the 3rd December, 1971".

SHRI A.K. GOPALAN (Palghat)
By its large-scale air-raids and shelling om
various sectors yesterday, the military junta
of Pakistan has confronted this country with
a full-ledged war. This has come because
of the support India has given to the libera-
tion struggle of the people of Bangla Diesh,
and our Parly has always stated that m
case of such a development, the nation will
rally to a men to defeat the military junta's
aggression, because it is cssential for the
victory of the Bangla Desh struggle, to defeat
the game of imperialism in the sub~continent
and to strengthen democracy not only in Ban-
gla Desh but also in West Pakistan, We reit-
erate this stand of our party. We would
appeal to the Government of Indis to end
all hesitation, resist all pressures and accord
immediate recognition to Bangla Desh
because we are fighting for Bangla Desh,
and today formally we have {o recognue
Bangla Desh. *
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We wonld abso fike 10 warn, however,
that there are renclionary elements in the
oountry whith will strive to work up chauvi-
nism and whip up communal tension,
We shouid frmly fight these reactionary
attempts and tell our people that this is &
war to help the victary of Bangla Desh
people.  We should tell them not to become
victims of any anti-Pakistan hysteria that
i+ worked up.

As far as the Proclamation of Emergency
is concerned, we are of the opinion that be-
eause the whole country 1s behind the Govern-
ment, formal Proclamation of Emergency
was not necessary now, but it has been done,
we have nothing to say about it. We con-
firm that we will be supporting whole hear-
tedly the struggle for Bangla Desh and
agamst Pakistan.

SHRI INDRAJIT GUPTA (Alipore):
On behalf of our party we pledge our total
and utmost support to the supreme national
task which devolves upon us at this
hour of defending our territorial  integrity
agamst this trecherous and unscrupulous
aggression that has been launched against
our counrty.

Since last night a great and historic mission
has fallen to the lot of our armed forces
1t 15 not only to defend our territorial integri-
ty. The enslaved people, the tortured people
of Bangla Desh are looking to us since last
night to wield the sword of retributive
justice on their behalf. Let that sword be
wiclded with courage and determination.
At the same time, I would request the Govern-
ment to make 1t clear beyond any shadow
of doubt that we harbour no ambitions of
territotial aggrendizement against Pakistan.
We have no quatrel with the common
people of Pakistan, with whom we have
always wanted, and hope one day we shall
be able, to live as peaceful and friendly
neighbours.

Our struggle is against the military junta

of Islamabad, which has brought such in-
describable suffering and sorrow to the

peopies of Bangla Desh, So, I woykt
fequest the Government to lose no apporte-
nity in deciaring before the world in clear
ferms what our war sims are, so that
communal mnd chsuvinistic forces are
not atlowed 10 get the upper hand. Also,
now the time has come when we must
boldly declare our recognition of Bangls
Desh and the Government which represenis
the people of Bangla Desh.

We are going shortly to pass the Defence
of India Bill and rules will be framed there-
under. This will arm the Government
with practically omnipotent powers. In
the interests of the country and its defence,
the Prime Minister has spoken about
maxinusing production. We are one with
her. The working class will play its part
in this. But you must see, with the powers
you will now get at your command, that
the owners of industry, the employers, are
not permitted to close down production
untts and to retrench the workers at theic
own sweet will. You must see to it that
over 3000 industrial units which are lying
closed in the country today are made to open
and resume production, so that the full
capacity of our resources can be brought
into play.

Just as we are all resolved to defend owr
country agamst aggression, so the Govern~
ment must see to it that the people are
defended also in the rear against any une
scrupulous profiteers, hoarders or specuia-
tors, who might try to take advantage of
the abnormal situstion, with which we
are now confronted.

I do not wish to take more fime now.
Our thoughts today are primarily with the
gallant men of our armed forces and alsg
with the heroes of Mukti Babini, but for
whose epic resistance during the last eight
months, 1 think, there would have heen
nothing left of Bangal Desh. Had they
succumbed, had they surrendered
given away, we would have been faced
a very different situation. But hopd is
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the light today and by the sacrifices that
the people of Bafgla Desh and Mukt
Bahini hdve undetgone, they have kept
the flame of liberty and revolt aloft And
today, when the desperate yunta at Islama-
bad 1s trymng to make its final bid to sup-
press the people in blood, we should be
proud of tho fact that tustory has huntertwin-
ed inextricably our struggle for national de-
feace and the struggle of the people of
Bangla Desh for therr liberation. We are
hvimg through a period of history today
and let it mot be said that we failed at this
time. With courage, determination and
resoluteness, we must go ahead, but keeping
true to the traditions of our great country,
we should make a declaration . We were
always a peace-living country We have
“only gone to war when 1t has been thrust
‘upon us We do hot wish to annex any-
‘body else's territory We wish to defend
our soil and to help the people of Bangla
Desh to achueve their liberation, so that they
may hve freely as they wish to live under
a Government of their own choice
SHRL SEZHIYAN (Kumbakonam)
Mr. Spcaker, on behalf of the DMK, 1|
Tise to support the Proclamation and also to
express our solidarity with the Government
We did not want war, but war has becn
thrust on us and we take up the challenge
1o see that our democracy 1s defended and
our tefritorial rights are preserved. If
the military regime in Pakjstan feels that
they can paralyse our Government by show
of arms, we on this side and also the people
of Bangla Desh who have based their con-
viction and their entire living on democratic
rights, shall take up the challenge United
we stand, united we shall win!
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SHRI SHYAMNANDAN MISHRA
(Begusarai) : Mr. Speaker, Sir, on behiaf
of my party I am here to say today that we
are one, unbreakably one, as a nation against
the aggressor. Today we recognise no
differences amongst ourselves, except the
differences against the aggressor and his
allies. We might bave had some differ-
ences in the past but they not only
pale into insignificance now but disappear
completely for the moment.

Today to my mind there is only
one task beforc the nation and that 1s
to 'meet effectively the challenge of the
aggressor. And there is only one way of
doing il, namely, complcte and un-
shakable unity under one leader. There
is only ome way of sustaining and
maintaining it, namely, to steer clear of all
narrownesses and petinesses at the moment.

Sir, this is going to be a cold and calculated
war so far as the aggressor is concerned.
The aggressor had given us a ten-day notice.
I thunk, President Yahya Khan has been
as true as his word.

He had told his country that in ten days’
time he would be off to a front. Now
let me say on behalf of this country that
today the whole nationis in the battle-
dress against the aggressor.

If President Yahya Khan thinks that he
had been a general and our Prime Minister
has not been a general, I must say that
the Prime Munuster does not only ropresent
the velvet in  the nation but also
steel and the granite wm it and she
would be acting like Durga on our behalf
if there is a general from that side.

We have been brought up in the peaceful
traditions bequeathed to us by Mahaima
Gandhi. We had never thought that we
would be aggressors at any time, We had
never conceived our role as an aggressor
at any time. But we have been victim of
aggression perhaps for the fourth time by
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Pakistan. All the aggressions in the past
had been repulsed by India but let me hope
that this iggression would be more decigively
repulsed 5o that the aggressor does not have
the courage to do it aghin n future,

Let us also be aware that the nternational
commpnity also must be fully ready with
a battery of steps that it might take, Some
other important countres too mght be
ready with many good offices that they
might like to offer. With full awarencss
of alt thus I have no doubt that our
country will face up to this task with
determunation undiminshed by any cr-
cumstances, and the Government will face
up to this task with farth, confidence and
fortitude of which the Pnime Minister spoke
m her broadcast last mght.

1 have no doubt that the whole country,
1 whatever sections of the commumity we
might be dwvided for other purposes, 1
going to rise as one man today and whatever
tasks are assigned to us would be accomp-
lshed with perfecton We would not
be sxtisfied with anything less than perfec-
tion in every field of hfe

With these words, Mr Speaker, [ assure
the Government of full support and coopera-
tron on behalf of my party 1In fact, it
would sound trite but it 1s indeed important
to emphasize that we are going to do all
the best wecan in the effort that would
be required to mobilise the country against
the aggressor

SHRI FRANK ANTHONY (Nomi-
nated-—Anglo-Indians) Mr Speaker, Sir, I
have the privilege to associate the Members
of the United Independent Group with the
sentiments that have fallen from the spokes-
men of the other Groups.

Ouly the other duy, at the lunch you gave
1 told Senator Frank Church of America
that I expected the Pakistani miitary junta
to attack us in 8 fow days. He asked me
my reasons and 1 told him that the unspeak-
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able atrocities of the Islamabad hutcher
were conting home ip roost and that be
must have realised thuit he and his mercena-
ries could not hold on in Bangla Desh but
that Like every military dictator fie had to
save face and he could only save face by
attackng us And 1t has come

The spokesmen and representatives of
every Party and Group in this House have
pledged their unwavering, unstinted Support
to the Prime Minister and the Government
m this hour of national cnissis. But 1 thmk
we are also at one on this that this time there
cannot be and there must not be another
Tashkent

The Security Council, the Governments
of leading nations have looked on mutely
with almost cynical mhumaniy while
the Islamabad butcher and his mercenarics
were massacring more than a million inno-
cent men, women and children, and comm-
ting mounting aggression agamst India by
driving out vver 10 mullion people on to ous
ternitory

Indeed, some Governments seem to have
the tementy to tell us not even to defend
our borders but to withdraw our troops
while they were, in fact, abetung 1n word
and deed this greatest genocide in history
1 behieve but for the abetment of genocide
that even the Islamabad butcher would not
have dared to declare a full scale war on
India as he has done  The world knows
the restrant that India has exercised. It
knows that the Prime Minsster had the capa-
city and strength to keep India on the Jeash
for a considerable time 1n spite of all this
mounting aggression

For the nation and, mdeed, for every
Indian, this war will be a test of character.
It may be a long war; the sacrifice and suffer-
ing, as in every war, will be great  But
we are fortified in the knowledge that we

are fighting an evil military dictatorshup
whose hands are dripping witl innocent
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blood end, above all, we ane fortified in the
kaowledge that we aré fighting not ondy for
our country but for a supremely worth
while way of life for demoeracy and secular-
ism while will be demonstrated by every
Indian, irrespective of caste, creed and
community, standing shoulder to shoulder
in order to defeat the blood-drenched
militarist madmen of Islamabad.

SHRI P. K. DEQ (Kalahandi) : Mr,
Speaker, Sir, I deem 1t & proud privilege to
speak on this momentous occasion in
India's history. 1 support the Proclama-
won of Emergency and condemn the un-
provoked, shameless, blatant, naked, Pakis-
tam aggression on India in bombing and
strafing on our civilian population.

This will go down in the history of the
world as the aggression of the worst kind
on a peacc-loving people. The action
taken by Pakistan brings into insignificance
even the unprovoked Japanese attack on
the Pearl Harbour.

We mean all well to the people of Pakis-
tan 1t 1s the desperate military clique led
by Yahya Khan which does not understand
the democratic values and committed
genocide on its own people that has waged
war on India.

If India has done anything, it 18 that India
has saved the life and has given shelter on
humanitarian and compassionate grounds
to ten million destitutes of Bangla Desh

On this occasion, the country will rise to
the occasion and will stand as on¢ man be-
hind the Printe Minister. The Swatantra Party
pledges its full support and solidarity to the
Government and appeals to the people to
temper their spirit as steel and to be pre-
pared to give sweat and blood and be pre-
pared for the supreme sacrifice for the pre-
sctvation of freedom and national honour
of the country.

of Emergency (Rev.) 14
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the folly of 1949 ot 1965 of a cease-fire but
10 be properly ipsulated against all sotwe
of pressure and bring this conflict to its
logical conclusion. The logical conclusion
will be nothing but viclory.

Sir, truth and righteousness is on our side,
God 15 on the side of truth and righteousness,
We have got the best of the fighting men and
material which any country could be proud
of. So, victory will be on our side.

Lastly, I remund.
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SHRI SAMAR GUHA (Contai) : The"
badlamite mlitary dictator of Pakistan
has thrown the challenge before our nation.
It 1s a challenge to defend our national
honour, to defend our national security,
to defend all the cherished values for which
our freedom 15 to-day.

Sir, 1 have no doubt that the whole nation
today will not only accept this challenge
but will accept 1t as a crusade in the deéfence
of the highest values, the values of freedom
and democracy which we cherish so hgh
but which are demied to the people of Pakis-
tan

Sir, i this hour of discharging our suprems
wask, 1, on behalf of the Socialist
Party of India, place myself and my Party
totally to this supreme task of defending our
national honour and mational security,

It will go down m history that the trea-
cherous aggression committed by Yahys
Khan has nasense raised the soul of India
to & new hetght. It is that India, Indis of
Mahatma Gandh, India of Pandit Jawalar-
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#a) Nehru, India of Netay Subbash Chander
Bose, that India which can even take the
sk of the whole nation, the nisk of immense
siicrifices, of immense suffering and the risk
of ymdetgoing immiense loss in defence of
freodom and democracy, wherever it may
be endangered, and it has been endangered
it & part which by the historic bond and
heritage of three thousand years of Indian
civiisation was a part and parcel of our
naton, was & part and parcel of our old
self. Therefore, if we have to take the nisk
and msk our all in defence of
freedom and democracy of Bangla Desh
when today the imperalist power
the colomalist powers of the world are
completely submerged m their old power-
politics and 1 therr old parochial and
narrow “isms’, the future history of the
world, the future Hhistory of humanity
will say that here was nation which stood
for defence of freedom and democracy of
a part of a people where a military dictator
wanted 10 butcher and wanted to commit
one of the hetnous crimes that world history
had ever secn.

Today, the freedom struggle of Bangla
Desh has become the freedom struggle of
India also. Today, let our friends m
Bangla Desh know that now 1t 1s not the
frecdom stroggle of 7 5 crores of Bengals
only but of the 55 crores of Indmnsalso The
Yahya regme should know that it 1s
a yomt struggle m defence of the highest
values of frecdom and democracy of
these 63 crores of people

Already my hon friends have paid a
glowmng tnibute to the freedom-fighters
of Bangla Desh, I need not add more
because | know that this whole House,
the whole Parbament and the whole Indian
nation today 15 one 1n paying glowmng tribute
to the freedom-fighters of Bangla Desh,
18 one in commutting ourselves to themr
highest cause and to their destiny

DECEMBER 4, 1971
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1 would bke to add only one more word
for the Prime Minsster. Today, she is not
an indwidual; she is not the leader of a
party only, she 1s not even the Prime Mus-
ter of India only, she is the flaming sword
of the national, personality of our countiy
today The whole naton will do every-
thing possible to see that this flaming sword
of the Mahashakti—the people of India
behieve in the cult of Mahashakti—will
not remain content merely with tepelling
Pak aggression, will not remamn content
merely with defending our national border
only, but for good and for ever crush that
machinery, that war machincry, that bar-
barous savage machinery of the Pak dicta-
torship which is geared to crush the fieedom
and democracy of the people of Bangla
Desh

A snake half-beaten 15 dangetous A
snake 1s to be beaten and 15 to be beaten
completely and for good, and we want
that the snake of Yahya Khan should
be beaten and beaten completely

1 want to conclude with this observation
In this supreme hour, let us take the pledye
that was 1aken by Netan Subhas Chandra
Bose duning the freedom <truggle of India
he raised three basic mantrams for the frec-
dom fighters in those days He used the woids
YOG, AR W w4 Unity, Faith
and sacnifice, umity of the people, faith in
our highest values and supieme sacrifice
to fulfil those two objectives

My other friends who spoke have put
the argument- let Bangla Desh be
recogmsed By recogmising Bangla Desh,
let the world know it defimitely that we,
the Incian people, are ready to risk every-
thing in defence of frcedom and demo-
cracy

SHRI EBRAHIM SULAIMAN SAIT
(Kozhikode) . Mr, Speaker, Sir, at this
momentous hour, 1 rise 1 ths House to
very unequorocally condema the unptovo ke
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sacied country, I also support the
Proclamation of Emergericy by the Pre-
sident of my motherland,

Sir, today the country is passing through
a very critical period in its history. At
this critical juncture, let me declare in very
clear terms to be understood by everybody
maide my country and outside that the
Mussalmans of this country, 8 crores of
them, are prepared (o fight and even sacri-
fice their lives, standing shoulder to shoulder
with their brethren for the security, honour
and integnity of the mother country.

Sir, in the past our country has passed
through oceans of blood and fire. Today
also such a situation has come, and God
willing, we will come out with flying
colours, in the present struggle also.

I say all this not because of fear from
any quarter, not because I want favour
from anybody, but because love of our
country, defence of our country, is an ar-
ticle of faith as far as the Mussalmans are
concerned. Therefore, let me agree with
my respected colleague in Parliament,
the leader of the Jan Sangh, Shri Vajpayer,
that today we have no party differences.
Today we have one party, the Indian Na-
tion, and one leader, Shrimati Indira
Gandhi, the Prime Minister of India.

On behelf of my Party, the Indian Union
Mushm League, | pledge full support to
my country, my Government and my
people. I also wish all success to the fight-
g forces of my country.
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MR. SPEAKER : Many other  bon.
Members are very keen to speak and they
are sending me so0 many chits, I would
request them to take one or (wo mimutes.
Enough has been said alreatly on 1it.

SHRI TRIDIB CHAUDHURI  (Ber-
hampore) Mr, Speaker, 1 join my voice
to the unanmimous declaration of support
that has been expressed in this House 10-
day on this historic-occasion for the pro-
clamation of national emergency and the
declaration of national determination to
fight a war that has been forced on us,
upto the last.

This 15 a moment, not of words but of
action. 5o, 1 do not want to inflict a long
speech m this Hoyse., But | would be
failing :n my duty 1t I do not utter a word
of caution to the Government and the
Leader of the country today, Shrimati
Indira Gandh: that this 1s a war, not only
to safeguard the sccurity and teristonal
integrity of India, this war has incw«a-
pably become merged with the war of
Independence of Bangla Desh  We stand
on the threshold of historic dewisions,
lhe world has refused to recognise Bangla
Desh, The world has refused to see the
basic problems of Bangla Desh, let us
also realise that the world has failed to see
or understand the problems that India 18
faced with becanse of the eaplosion in
Bangla Desh That 1 why the timc bas
come when Bangla Desh must not only
be recognised by India, given diplomatic
recognition, but at the same time, the world
must be told that this 1s not a war between
India and Pakistan They must also be
told 1 the clearest possible terms that there
18 another war, the war of the pcople of
Bangla Desh, the war of the People’s Res
pubiic of Bangla Desh, against the militaty
occupation regime of West Pakistap, and
that war also must be fought to the finsh,
and that India 15 wathin her rights to help
that war, to heip the people of Bangla Desh
1 win that war,



2% Pocematinnf

With these words, I again support the
Proclamation of Emergency.

DR. KARNI SINGH (Bikener) ;
Pakistan hus posed a great challenge before
our nation, and it is now up to eévery Indian
citizen to tighten his belt and project a
united image before not only Pakistan and
the enemy, but the world also. Pakis-
tar, by precipitating this war, has preci-
pitated the recognition of Bangla Desh,
and I have no doubt that in a very short
while Bangla Desh willbe recognised and
Pakistan will financially destroy itself, as a
resulf of is own act of aggression
and I can only hope that out of the wreck
and ruin of Pakistan will emerge as foose-
knit confederation of democratic secular
States 1n this region in which India can
take the lead. *

1 would like to say this much that many
of us young Members of Parliament are
desirous of serving to the best of our abihty
the defence of our country. It was one
of my dreams almost 30 years ago 1n the
World War to jomn the Air Force, and 1
would like to offer my services to the Prime
Mimster to join the Fighter Command
of 1. A. F.

1 find that all hon. Members of the
Housze from different parts have offered
their unstinted support to the hon. Prime
Minister, and all of us Independents also
do likewise, and 1 sincerely hope that the
Prime Minister would also in her wisdom
consider the formation of a National
Government for the duration of the emer-
Mc

¥ thank you for giving me time to speak.
1 wouyld only like to say this much that the
speoches of my hon. friead Mr. Shamim
and other Muslim friends have convinced
the world of what the great Gandhiji
and the great Jawabarlal Nehru used to
say that India was a seculer nation. They
have proved that India indeed is a secular
nation,

AGRAHAYANA 13, H8) (SAKA)  Bwerpency (Rez,) 30

SHRI V. K. KRISHNA MENON (Txi-
vendtum) : The upagimity of the semti-
ments cxpressed in this House is not ooly
& proclamation to Pakistan, but tp the
world, and particolarly to that part of the
world whose weapons have always been
used against us. These expressions have
been inspired by seatiments which may
appear in the surface to'be emotional, but
this emotion is a reflection of the firm and
resolute will of this nation. If the Prime
Minister at any time wanted proof of this,
she has had it from the lips of pcople who,
not as professionals but as part of their
duty, criticise her in this House.

12 Hrs.

There are one or two matters to which
1 would Iike to refer at this moment, 1
do not say my word is the last on this sub-
ject. The cease-fire line in Kashmir no
longer exists, The cease-fire agreement
1s dead by the act of aggression, I hope
1t is for the Government to decide—it is not
for us individuals to lay it down—to hand
over the exit permits to the members of the
UN Observation Commission, beocause
their capacity will now be not to super-
wise the cease-fire line objectively, but
to be the allies of the forccs that resist us,
In the least, these observers are very much
in the way and they might get killed, So,
we have a great responsibility. So, we
shall ask them to go away or send them
away to our guest houses, because there is
a tremendous international responsibility.
The hfe of one of these international ob-
servers will emotionally surcharge the UN
m a way that it forgets all other matters,

Secondly, I heard the Prime Minister
uy«-myhearinslsstﬁlverygoo&-that
Pakistan has declared war against us. I
begorhu:overifythcmtmtwithmt
accuracy, because if Pekistan has declared
war against us, it is one matter. But if
Pakistan has simply said, it has declared
a state of war, it is a different matter. De-
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clataton of & state of war is a statement
mado by the Siate of Pakistan to its own
people and is still undeclaréd war. But
80 far as we are concerned, war exists. This
is the occasion to hand over the exist per-
i to the High Commissioner of Pakistan
here, which takes away whatever inhibi-
tions there may have been in the way of the
réecognition of Bangla Desh. That is to
say, Pakistan State is no longer a recognised
State so far as we are concerned. Of
course, if they have declared war against
us, there is the end of 1t  That 15 to say,
there is nothing standing in the way But
this matter must bc cleared, because m
the eminent position the Prime Minister
occupies, { she says m the House that
Pakistan has declared war aganst us, in-
fernational opinion will tum round and
say, this is an exaggeration Now, it 1s
no exaggeration in fact, but we should not
put ourselves in the wrong in this matter.
If it is not declared war, it is undeclared
wir and what is known as pre-emptive
Wwar., Pre-emptive war 18 the most sinful
of all things. The decision who to hit and
where to hit must remain with the Govern-
ment and not with the Generals. War
18 100 serious & matter to be entrusted to
Generals. Therefore, [ have no doubt
that the Defence Minister who 1s other-
wise pre-occupted will see to it that where
and in which terms to hit is left to be decided
by Government and nobody else.

I do hope that today, to morrow or when-
evgcr, it is, Bangla Desh should be recognised
becayse that would be a fitting answer
to Pakistan, almost as powerful as the lethal
blows that we may dehver,

1 want to conclude by saying, this Is
p sorry business. War is & gruesome affair,
especially i a popalation of our size with-
out the necessary eguipment for shelters
abgd things of that chamacter, with a
nation that has pot seen a war on its
owh soil ginte the batile of Wandiwash,

] 3
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That is fo say, our people; our professional
soldiers, have fought in other fields of battle
with glory, but on this soil, we have not
ston 4 war. War is & grucsome business,
with the black-outs, the fear of bombing,
elc, It is & gruesome business. So, therc
may be no competition amongst us
as to who makes the most extreme speeches,
because that hits nobody. 1 want to assure
the Prime Mimster that 1 belong to no
party Apart from that, ther¢ are no
differences here ; we are one nation.

Philip of Spain thought in the 16th cep-
tury because Mary Queen of Scotland,
was executed the Catholics would support
him when he nvaded Britain. But it is
the same as what you have heatd from the
representative of the Mushm League Thn
is one countiy and one nation and 1 have
no hestation m saying that today we are
under one leader irrespective of her ideo-
logies. 1 do not believe she would brng
socialism to this country. I want to say
this quite frankly, because you cannot
jump nto a ditch and then leap, But that
is another matter which we will deal with
afterwards. There will be neither socialism
nor any i1sm unless this nation survives
The survival of this nation 1s the most
important thing

Coming to war, this country me:ver want-
ed to wage a war. But when our frontiers
beyond the cease-firc line are unfortunately
compromised by the action of another
country, when another country decides to
mdulge 1n border viclation and things of
that kind | think a new situation arises,
Therefore, while we belicve in peace at
any price we are in the position of an old
American President who is reported to
have said "I am a man of peace at any price
but the present price is war”. But, in the
present case, we do not have to make &
choice ; the enemy has made the choice
War ection has taken place by the bombing
of our airfield for the crippling of oug



© jawans, not of our striking power. And
I have no doubt that in the operstions
which we are forced 10 undertake, as Shri -
Indrajit . Guptt has rightly pointed ‘out,
+, we have no quarrel with the people of Peki-
: mn and. wd&mﬁ ptopoae;w indulge in,
e ‘will_ make suse that we do not. propose .
loindulpin,theuaufom of war, the war
- of exterminating - peaccful popuhupn 1t
~ “is only in the extreme circumstances where
*'military ‘targets are bombed-—and Our
. firing will never fail —that people will
be put to hardship, and that we will not
' use thme deadly weapons  called “napalm
bombs and thmgs hke that which ‘cripple
young people. 1f you sec people who have
been affected by that you would never allm-lvr
them to be used. These arc thing whu:_'h
at this lime and on this occasions we should
not forget in the enthusiasm of crushing
the enemy. 1 know that the enemy can
never be crushed ; if he is crushed he will
rise again but we have 10 pull out those
‘fangs that (ry to kill us.

1 want 10 say one word about the pro-
clamation of cmergency. There is no
doubt that a proclamation of emergency

.. is necessary for many legal rcasons. Other-
wise, government would be faced with very
much delay and inconvenience, even though
they can indemnify the officials. later.  But

1 am sure the Prime Minister will bear in

~_mind a great saying which is said about

‘@ great empire and which | say about a

greal.cause : great empires and little minds

- go together and generosity is seldom the
~ . least virtue. Therefore, we should not
. forget_all that. We should go forward,
. not‘only the opposition but Members of

-'Plrlmmt belonging, to. all: partics, the

‘entire nmiou has to go forward -together-

‘+" % .do-not talk of a nmonai government
because,’ nﬂer all, :the - goverament is a
; .mﬁonll ‘government: Whlt else s it,

i except for some of us Oitgide? Therefore,
=% we should. not have (o' spend our ‘time-
m-._:he;mlhﬁmn M‘W our

ﬁﬂlﬂﬂt_

Wi secimation o7 . AGRAHAYANA 1), 893 (84iA) ..

whm the war is lon;-dmm Qut tho govern- .

_at no_time ‘heed the' mumﬁ of - mwsidbm
which sdys thz Parliament must §05 “Tha

_that the whole nation is behind, hﬂ.’.

thmls which ot ‘Wit and esppqnmr B

 Pioally, ¥:Hona 84 Pie. Mgl

proceeds on the. assumptim llut ‘r"uiu—
ment is a luxury wh)ch we to]o.r&t# Thn
is not so. Parliament ‘is -a: neauslry-cs- :
tablishment, in order thatin case there would -
be reverses-—and there is is no- doubt ahu.ut
it that there would be reverses ; “there cafn .
bcuowarwxumutmvmmplmtm
thinking of -people sometimes-=the.: Pat="’
liament can act as the safety valve on - sunh
occasions.  So, 1hls. Parliament hls o
sit. " When bombs were raining over. Lm—-
don the British Parliament had mzdm;ht
scssions and two bombs actually:: struck:
the Heuse when they were ‘sitting. _Tbis
is the thing which shook Hitler that pneplc
do not go away even when bombs are shower-
¢d. Our people are also the same. We
have passion for defending this. g:oupt_l:y.
When we could shake a mightly empire to its .
foundations, so we can shake the mightly -
empires that support the aggressor when -
aggression takes place and we should warmn
the world that any assistance given to the .-
aggression in India is an act ofamsum
against India itseif. T
 SHRI M. SATYANARAYAN Radii-'
(Karimnagar) : Mr. Speaker, Sir, the néed "
of the hour is not making a speech buit- only "
action. We will have to make sac diees
On behalf of the Telanagana Praja Samifhi -
I would like 1o assure the Prime Mmhm

us forget ‘our petty - problems. T}m m

-mo problems_except the one- promem aa:'_'»
_ to how to drive out thts asgr:ﬂor who.ig: -
"commg to our country - p

!wﬂl roquest the Prime thstnrto
mwmka&_lemtlomcdmym
Mﬁnban hau. We Rnow-ﬂut our soldiers




thie livés- there. We st also go- theré  les

_ud do- mum At Teast et xis crexis

“goine eunﬁdmm «mong our wldm that
_;qa!y &;Mmﬁmhwﬁhﬂmnhn
; '_‘-_'ﬂm,m are also doing something. I hope,
ithe Prime Minister will do something
lbuux ﬂus probhm _
-:'-_5[ smu mxmm SINGH - RAO
“* (Mahendragarh) : Sir, T am sassociating
m,vﬂlf with the sentithents expressed in
11" the House, on behalf of the Vishal Haryana
.. Party on_this occasion.. After the Pro-
.clamation of Emergency and after this
© - dustardly Pakistani nggreumm last evening
< ¥ feel proud and important as an ex-

" . poldier. And I am not a very old soldier

. sither ; today I feel even younger. I want
- 't0 .assure the Prime Minister that millions
af - our ex-soldiers and ex-officers in this

- mition of soldiers are today behind - her.

- They would like to be assigned the most

- difficult. Tole to defend our country. I
. “‘have no doubt that India would come out
- “victorious because ours is a noble and a

" just cause. 1 am surc that in this late

i ‘twentieth ceéntury when those countries,
- fwﬂdhwewrnrmfumngtohechm
" pions of human rights, have failed humanity,

- . Indin would emerge as the new champion

of lmman ‘rights and
# 4. Sie, T must speak a few words on your
o meu youm sitting in the Speaker's
MR SPEAKER You have already
im“mex-so!dieronmbchalf

‘o' SHRUBIRENDER SINGH RAO : Last

individual freedom

ight ‘your. district was bombarded_ The -

anid, mﬁmmmmmhmm

 they ‘were going to stay there to the lllt-.:_-::
_minute. 1 eonsmuhwyou, Sir, that. you'
‘represent that district, and the people on

ourbardem&ll’umbwd Rmthta who '
truolm.ve ‘

DR. G. 8. ME-U(OTB (Hydﬂrahd) :
Sir, 1 ris¢ to support the Proclamation of
Emergency. May 1 say that the country
has heard the clarion call of our leader ?
On this occasion the national defence wor-
kers have asked me to tell this House on
their behalf that during the past twoa
sions they had been working 24 hours round
the clock but the management of the diff-
erent industrial factories gave them one
holiday in a fortnight. They complained
and asked why this holiday was given.
The management replied that it was not
because of human failure ; the machine
had broken down but the man had not
broken down ; therefore, & holiday was
necessary. At this junctut: we would like
to assuie the leader that in every possible
manner we will out do what we did last time
and help our jawans at the front. '

With these word 1 give support to this
Proclamation of Emergency.

SHRI SURENDRA MOHANTY (Ken-
drapara) : Mr. Speaker, Sir, on behalf
of the Utkal Congress and the United
independent Group which I have the honour

* to represent in this House, I would tike o

mociatemyse!{wuhﬂuwpponmmw '
the Proclamation of Emergency which has |

been moved by the Prime Minister and -

pledge our support to it in this hour of
trial. There is no question of waging war: -
o not waging it.- Whea the battle is called,

-mmuuadaitmdmkemmg-,'
© tions to that holy flame. Bul 1. would -

only utge upan. mmnhmrwm.
tmmmdﬁumhmm;j
mmmmdw
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Before, T conctude, T would iike 1o sup-
port what my estesrned friend, Shri Krishan
Mesnion, has sald that Pacliament must not
be off. The Parliament should contimue
to function in this hour of trial so that it
keeps up the image of confidence and cool
courage of our country.

SHRI S. M. ‘BANERJEF (Kanpur)
Mr. Speaker, Sir, as the Presiudent of the
All-India Dcfence Employees Federation,
1 assure my full support to the Prime Mims-
ter and to the Defence Minister and 1 also
assure thal, as in 1962 and 1965, the Defence
employees will rnse ike one man today
and will sacrifice ¢ven more to see that the
naked aggression of Pakistan s repelled
with all force They will help the army
both m the tront and also preparing cvery-
thing m the rear and help this Government
n this hour of trul

MR SPEAKER The question 18

“That the Housc approves the Pro-
clamauon of Fmergency 1ssued under
artrcle 352 of the Constitution by the
President on the 3rd December, 1971 "

The motion was adopted

MR SPEAKER This Resolution 1y
carried unanimously 1 am very proud 1o be
the Speaker ot this House which has shown
so much unily and demonstrated so much
determination al this grave hour We all
pray that the nation stands all united as one
man with one deternunation and with one
leader May God be with us

12 21 HRS
DFFENCE OF INDIA BILL*

THE PRIML MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF EBLECTRONICS, MINISTER OF
HOME AFFAIRS AND MINISTER OF
INRORMATION AND BROADCASTING
(SHRIMATI INDIRA GANDHI) * S,
1 teg to move for leave to mntroduce a Bill

to provide for special measures 10 otwnre
the public sifety and intevest, the defence of
Indw and civil defence and for the trial of
certasn offences and for matters consected
therewith.

MR. SPEAKER : The question is :

“That leave be granted to mntroduce
a Bill to provide for special measures 1o
ensure the public safety and interest,
the defence of India and cavil defence and
for the tual of certam offénces and for
matters connocted therewith '

The motion was adopled.

SHRIMATI INDIRA GANDHI
introduce the Ball,

1 beg to move -

“That the Bill to prowide for special
measures to ensure the public safety and
interesl, the defence of India and aivil
defence and for the trial of certam offences
and for matters connected therewith, be
taken into consiwderation '’

Mr Speaker, 1 have said a httie while
ago that we shall be bringing before this
House the Defence of Inda Bill  This Bill
secks only to provide necessary legal sanc-
tion as a consequence of the proclamation
of emergency made by the President. We
have tried to nterfere as httle as possible
with the normal avocations of our citizens.
But the country as a whole will have to
make great efforts and undergo all sacrifices
necessary for our defence

The provisions of the Bill are somewhat
similar to legislation undertaken on the
last occasion However, some changes m
the light of our earher experience and judi-
cal decisons have been made, Full
advantage has been taken of the laws enacted
in the recent years by Parhament. Thus,
the Bili does not make any scparate provi-
sions lor detention The Mamtenance of
Internal Securty Act has been utihsed with
some modifications In order that prompt

*Published n Gazevte of India Extraordinary, Part II, Section 2, dated 4-12.7.



